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COURT NO.34  
(DIVISION BENCH-VII)
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI

1. CRL.A 1283/2015 DILIP @ DEEPAK VIKAS PADORA, DIPANSHU CHUGH 
VS. STATE AASHAA TIWARI

COURT NO.34  
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MS. JUSTICE REKHA PALLI

AT 2.15 P.M

1. W.P.(C) 8437/2015 HANSRAJ & ORS. JYOTI SINGH, S. PADMA KUMAR 
   CM APPL. 18078/2015 VS. UNION OF INDIA SANJEEV NARULA, ANUMITA CHANDRA
   CM APPL. 19493/2015 & ORS. R.N. SINGH,PRADEEP DAHIHYA
   CM APPL. 28649/2015

2. W.P.(C) 9921/2015 NITIN ROSE& ANR. JYOTI SINGH, S. PADMA KUMAR 
   CM APPL. 24068-69/2015 VS. UNION OF INDIA  PRADEEP DAHIHYA
   CM APPL. 10356/2016 & ORS. JASMEET SINGH, GAYATRI ARYAN

3. CONT.CAS(C) 915/2015 PANKAJ GERA JYOTI SINGH, S. PADMA KUMAR
 VS. DR T C A ANANT PRADEEP DAHIHYA, SANJEEV NARULA

ANUMITA CHANDRA

COURT NO. 14
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M.

1. W.P.(C) 6861/2013 MEGHDOOT SECURITY      R.V KAMESHWARAN, LILLY THOMAS
SERVICES     S.D. WINDLESH
VS. DIRECTOR GENERAL 
OF RESETTLEMENT
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COURT NO.31  
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2.30 P.M

1. CRL.REV.P. 686/2017 RAM CHANDER MOBIN AKHTAR, AJAY SINGH 
VS. STATE NOOR ALAM, ANITA ABRAHAM

2. BAIL APPL. 1855/2017 TRIBHUVAN KR KAUSHIK SUDHIR NAAGAR, MOHIT SINGH
VS. STATE AMIT AHLAWAT

3. BAIL APPLN. 852/2017 AKSHAY KUMAR RITA KUMAR, SONAM NAGRATH KOHLI
VS. THE STATE GOVT OF ASHOK KUMAR GARG
NCT OF DELHI MANISH VASHIST

4. BAIL APPLN. 1427/2017 SANJAY BRAHAM SINGH, ROHIT VIDHUDI
VS. THE STATE N.S. VIDHUDI, MANJU

ANITA ABRAHAM, D. HASIJA

5. CRL.A 825/2017 RAM PRASAD SANJEEV SARLEEN
VS. STATE OF NCT OF AKSHAI MALIK
DELHI

6. CRL.A 849/2017 VIKAS CHAUDHARY JATIN RAJPUT, MUKESH KUMAR
VS. STATE OF NCT OF DELHI

7. CRL.A 816/2017 KRIPA SHANKAR SHARMA P. KUMAR, ABHIH KUMAR
VS. STATE OF NCT OF ANITA ABRAHAM
DELHI

    HIGH COURT OF DELHI                            
    10TH NOVEMBER,2017                              REGISTRAR (LISTING)
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COURT NO. 23 (OS-C) 
HON'BLE MR. JUSTICE S.P.GARG

    AT 2.15 P.M

21. CS(OS) 2058/2006          HINDALCO INDUSTRIES LTD.     ANIL SHANKAR MATHUR, NIMITA KAUL 
    CC 273/2007               Vs. MIDI EXTRUSIONS LTD   VIVEK MATHUR, SUBRAMONIUM PRASAD 
    I.A. 10840/2016                                        NAVEEN CHAWLA, MAYANK BUGHANI
                                                                
22. CS(OS) 2059/2006          HINDALCO INDUSTRIES LTD.     ATUL SHANKER MATHUR, NIMITA KAUL 
    C.C. 274/2007             Vs. WHITE METALS INDS. PVT.  VIVEK MATHUR, PRASAD SUBRAMONIUM, 
    I.A. 5354/2010            LTD                       NAVEEN CHAWLA, MAYANK BUGHANI 
    I.A. 5355/2010                                                      
    I.A. 10441/2015                                         
    I.A. 10442/2015                                                   
    I.A. 10443/2015                                                                     
    I.A. 10444/2015                                                                     
    I.A. 10643/2015                                                                     
    I.A. 10644/2015                                                                     
    O.A. 172/2016                                                                       
    I.A. 10845/2016                                                                     

*******

         COURT NO. 19   (OS – D)
                      HON'BLE MR. JUSTICE YOGESH KHANNA
     AT 10.30 A.M. 

26. CS(COMM) 1492/2016        HELAMIN TECHNOLOGY HOLDING SA PRAVIN ANAND, ABHILASHA 
    I.A. 26197/2015           & ANR                        NAUTIYAL, PANKHURI MALIK,        
                              Vs. HARIBANSH RAI & ORS   SHANMUGA PATRO & ASSOC.  

TARUN KUMAR, SHANMUGA PATRO         

27. EX.P. 381/2012            SUNIL KUMAR                  TANMAYA MEHTA, PIYUSH SINGH,
    EX.APPL.(OS) 66/2017     Vs. M/S STOCK GURU INDIA LTD NIVEDITA GROVER, KAWALJIT KAUR,
    EX.APPL.(OS) 67/2017     & ANR                        SANJIV RAJPAL, ROMILA JOSHI 

GOVIND RISHI,PRASHANT 
                                                         SINGH,PSP LEGAL,          
           

    *********
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